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for implementation of the targeted
annual programme should be specifi-
cally assigned to administrative offi-
cers and employees concerned with the
Departments’.”

The motion was negatived.

MR. DEPUTY CHAIRMAN
|uestion is :

The

6. “That at the end of the Motion, the
following be added, namely :

‘and having considered the same,
this House is of opinion that if any
employee fails to achieve the specific
task assigned to him, steps should be

taken against the employee concern-
ed)‘!.
The motion was negatived.
MR. DEPUTY CHAIRMAN : The
juestion is :
7. “That at the end of the Motion,
the following be added., namely :—
‘and having considered the same,

this House is of opinion that adequate
staff as required at Headquarters and
in States by the office of the Com-
missioner for Scheduled Castes and
Scheduled Tribes, should be provided
without delay’.”

The motion was negatived,

MR. DEPUTY CHAIRMAN
juestion is :

: The

8. “That at the end of the Motion, the
folowing be added, namely :—

‘and having considered the same,
this House is of opinion that the State
Governments in general and the Cent-

ral Government in particular have
miserably failed to implement theil
own decisions regarding uplift of
Scheduled Castes, Scheduled Tribes
and other Backward Classes’.”

The motion was negatived.

MR. DEPUTY CHAIRMAN :

now take up the next item.
78 RSS/74—9.
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CALLING ATTENTION TO A MATTER
OI' URGENT PUBLIC IMPORTANCE
Steep fall in Price of Cotton (Contd.)

MR. DEPUTY CHAIRMAN
Deorao Patil.

Shri

NSy www s, e W
T | & F7 A9 GgrEad A A 5w
W 5 & 7@ g fafwes yam 3 @

-

g | FIF 91" A IF AT A AT @ 9471

MR. DEPUTY CHAIRMAN : No, he
has replied to Mr. Shekhawat. The next
man was Mr, Deorao Patil when it closed.
I know, I was in the Chair.

ot SITH T AT T 9 AT ITHT?
IR GG C I C O
Wt wiIH qEw ) w4 agr faur

MR, DEPUTY CHAIRMAN : If you
are not satisfied, that is another matter,
But he has replied. 1 was in the Chair.
1 know what haprened. He did reply. If
you are not satisfied, it is a different ques-
tion. But he has replied to Mr. Shekha-
wat and 1 closed the matter there,

Y 70 Tog Wamsd . g9 ST IAE wa
g feewmse wgr 2

o TNRARAO ZHY gg wHwr 97 %
77 7z fede, wegm v sfaew
fare 9, ww § ww, @ sfan
wawT g,

wY gqawrafe @ AW w@r § ey

ot EFAEATE AeE (I waw): dar @,
TT &9 3MFA wWA A9 AT qrfew q w
ff e, TR FH owmta A, afEw ww
wod &7 ST R FTE@T G797 98 FES
g@ gfer & f damEa ft 7 1 SwrIEE g
ST QU §% @ IAT TG "l 41 HI1w
A # e O fF oW o1 Szdwenm
gr @ at Iux foo s ) mw ef=ER wuw
AT SAFET AW FIT T
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MR. DEPUTY CHAIRMAN : No, no.
Sfgg gmma # AT AE g

1 am very clear on this because 1 know
that the Minister had replied to Mr. She-
khawat. May be you are not satisfied; that
is a different matter.

St stowmmTn @mt QAT & AT
¢ @ s @ fFr o ?

MR. DEPUTY CHAIRMAN : Because
some people wanted that the Minister, Mr.
Chattopadhyaya, should take up the Call-
ing Attention motion.

=it gitgw s it qfE fafree awa
T qu s @ TG far ar

HrEWr YW AR T 9T fFER FET
qifgw |

\
MR, DEPUTY CHAIRMAN : No, Mr.
Tyagi. 1T am very sorry that you are try-
ing ...

SHRI O.
SOITY.

P. TYAGI: I am alsoc very

(Interruptions)

MR. DEPUTY CHAIRMAN : 1 am
very clear on this. I was sitting in the
Chair then. It was not a different person.

ot @t v - Iyewmata wgeE, & s
doy ® feemge W O w W gL
A O " way mAg o g wfe-
fegm & at ¥ ¢ o9 faw 7w 9 Sg@Ea
qEE T WL F | I AT A T TqyEHT
T oawa §

MR. DEPUTY CHAIRMAN : Mr. Rabi
Ray, I am very clear that he had replied.
Mr. Shekhawat may not be satisfied. That
1s a different question. But you cannot
say that he had not replied and, therefore,
he should repeat the same performance. Yes,
Mr. Deorao Patil,

[RAJYA BABHA]
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ot dge qifew . gumfy  wden, e
uF Ot avg § f9OF wmEeqw Oy
I & wuE d9r g F &g surer fad
% IAH fFam AT g At @ @9
g o @ JM A 25 A9 W 9G¥ W
P &7 oo wide W Wy 99 O W
fre a0 & o) AW & o ¥ AW 99
foaa¥ad % qm S g @ RO ¥ W
@ AW E | G AT G Y AT @RS
afcfeafa Gar g5 3 | @R A FOW ®
G @y g an gsg, gl e,
wEw MW H WEIUE N AR § AG
AT TERETT & HaAr-

q& gl iﬁﬁ'&
fa® 1 #Ow gMT, 1973-74 U—

R,

foqaR wszae ¥ W a9 FTaosr g%
g T W 197475 ¥ I€E AG A W
g% g5 §, W &1 W @ a1 9ar s
fF o f1 @07 g® W T & | M
¥ AFEET sETe & afd A g g
¥ T wRET wW ogE T gd §ar
fram #t dael & fag W At Fww ¥
fae AT ¥ aRF W ¥

A @ & FaAr wgAr g f& oW
aEEw & & aga R ¥ fr omrE e
fr @ &1 & @®F & aar T AR g
gv o9 A ¥ ¥ oS &9 v grew
g & g Awa § foew fFowma &
SEE 98 WY AR gER d|El & A49
frma, figges aRT A Aeges IREd &
AN S FILT GO § ITH AI@ A 9@\
i wF owim & & feww efed sew
#E § gy g A7 § oaw feaw
1 far #R ag mfaw ¥gw awARe ¥
far, e oF foitegue o fear g -

“Remonerative price for kepas will be

given to the cultivators.”
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¥ oar s 2Mgn, T A WM WY
gy, @g ¥ aFL AW 1 FH OF
wig W) & f ® g 1§ wEAr =g
§ 7g st ofefeafr § 5@ o R T &
fag 7z wrAr =ifge B oag @we WA &t
wIRO T g 7

S P.M.

¥ AT qaAET AEAr g OHWE AL 9™
SUTET aFd AY & | AN UMW ® NUE
alew anfsq ufvs faw wrfas & &
fasr grU Sarfed U F @l 9 FER
aifez & faam afy ag A @ 7%
fag wifrst & wrw o @ frmaw =0 &)
T af g8 faa wifasr & so wfomm &
200 Sfaog % &1 W IsET 9T |
g foer mifasr &1 ow oW g 2 f&
97 fFAM 1 FI@ AW T W0 &t
F 3@ 9 & Y= @ g fF 9§ #;
wrr fret & wwr &1 omr g AR SEET
Fr§ @dga @ § 1 SuRwwfT sy, #
a7 fAaeT s =@ g f§ WA &
i ¥ wiag fafredy ¥ xwarsd FIHTAL
T ag @y a1 f5 FTE & 200 AW MBS
FE A AEE HET GO0 | THF F AW
¥ Fum 9% q9 9N § AR Iw 9
qar & T f§ TW o AW O A AT
JUEA FW T ? Ag A1 UF a@ &
i gy g 5 e Fem w1 AW
e ¥ w@r 2 @ 99 gy wa frd
we g oWy g faw omifer ¥ fea
ar & wfasrd Ewrend

SHRI N. G. GORAY : It is not twenty.

Tt is forty-five.

ot Fqer wrfem (WRTOST) IR QAN
frar & f Ty WO AT AR HT AT
fEaT WA \ TR ETSA F AR &HI
afen 5 fpgera @ AT &9 wE T
dzr @ & f SOE gWE R R AA
qTAEEAT AE 2 1 T AF F A off
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g ¥ wed A & fearw w ot 3
T Tdon ag gar § 5 dw F Fuw &
AT wEd ¥ AR fEum &1 39 ST
F1 e mger A faomr & 1 we ot A
2T § 7 #ma ¥ wrg W a9 iy sndd
qr ZEH AN T FqE F IW WA AT |
F g amd agaq g | &g a wwa
& amw & wia Fer am e awg ¥
FIE T W AT AG A TR T FI
a‘rfw:rrf%rqﬁiﬁ-(a;?as‘a;ﬁuﬁm
frar qmr 71 3fW W™ WR ¥ A
faFar &1 wwR 7@ & 1 9y R g
fear wmar 2 arfs fegmal &1 Fwte @Y
Fwag #7 frr @% 1| gEfaw Aw A
o oz TR 3 9R ewrd @ aw @
# el #1 osEw FUw #1 sfad qed
fraif@ fen @ | & g AT A
g & oA ¥ ger N e # e
Fr Afgd W §@I #Y ag &
FET O oAMfgd |\ HIR H faa

Central Govcinment should formulate a

workable scheme and efficient institutional
framework which ensures remunerative
price to kapas. Such scheme should ra.
tionalise collection of Kapas, processing
and sale to eliminate unnecessary middle-
men and excessive market charges and
speculation and malpractices of the vested
interests.

FAM & ATbe A Aomiger T159 A1 ST anfed
T AR § § 0F fave T vg I AIEAIE 1B
ag AR § FEEE FHT T FYM HT FAT
& § g fawer s oot aw e
TaNE FWe mifse foww &1 @ AR |
Reeently mr7 zfemr smw afwr #8ey
7 ux foierm om fFmodi §g g—

“Next only to fcodgrains, the policy
in 1egard to production and distribution
of textiles 15 of crucial importance to
the masses The two components of
textile policy that have either been neg-
lected or huave proved ineffective in the
past relate to eliminating speculative prac-
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tices in regard to purchase of cotton on '
the one hand and a check on the proli- .
feration in the variety of textiles produc- .
ced and that too increasingly of the |
elitist orientation on the other.  With
the advance in the technology of cotion
production it is possible for us to pro-
duce adequate cotton to clothe our mas-
ses and to step up exports. Based on a
remunerative price fixed for the grower,
a range of minimum and maximum cot-
ton prices for the mills should be worked
out and enforced in order to eliminate
unhealthy and speculative practices in
the supply of cotton to the mills. Pro-
curement through public and co-opera-
tive agencies should be stopped up. Vari-
eties of textiles should be drastically cur-
tailed . . ., "

SHRI RAINARAIN : What is the remu-
nerative price?

ot Jaew mfew . & Tg wEAT ATEAT
g & TEkfe g A fraifor &3
i g @dar § faw @ M e
ORI Y e RTCIRNA TR giedr
TS FT ARETA GAfedT AR ST SR
I owrfgm o

MR. DEPUTY CHAIRMAN Yes.
you conclude now. s ¥ Hat oI
wEAT g

SHRI DEORAO PATIL : Sir, in view
of the fact that the Congress party has

[RAJYA SABHA]

recently resolved to protect the interests of
the cotton growers by evolving a rational
and remunerative price structure for the |
cotton crop and eliminating the interme- |
diaries. what specific steps have been taken\‘
or are proposed to be taken by the Govern-
ment in this regard to effectively involve
the State and the co-operative agencies in
the procurement and processing of cotton?
Is the Government considering the question
of nationalisation of the cotton trade and
the textile industry as a national policy
and. if so, what are the details thereof? 1«
it also 2 fact that the monopoly cotton pro-
curement scheme of the Maharashtia State
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has come to a grinding hait in view of the
credit squeeze in particular and in other
cotton-growing States in general and, if so,
why is the Central Government not direct-

ing the Reserve Bank of India and the
| cther nauonalised banks to divert their
credit from the private traders to the

State and co-operative agencies?

THE MINISTER OF COMMERCE
(PROF, D, P. CHATTOPADHYAYA)
Sir, we appreciate the points made by the
honourable Member. We are also aware
that the cotton price this year is not as high
as it was some months back and we also
appreciate the demand that the cotton grow-
crs should be given a remunerative price.
But, Sir, two considerations should be
borne in mind.

SHRI RAINARAIN : What?

PROI. D. P, CHATTOPADHYAYA

I said that two considerations should be
boine in mind : The first is that because
nf the high inflationary situation, the Gov-
ernment’s own priorities have changed and,
therefore, the Government's attention and
the Government's funds have mainly been
directed and diverted to the foodgrains sec-
tor and foodgrain production. etc. There-
fore, while we entirely agree that re-
munerative prices should be given to the
growers, the first priority should be given
now to the foodgrains trade because, Sir,
food problem is the first problem. Be-
cause of the limited credit available with
the Government sector, we cannot make
available to the Caetton Corporation of In-
dia and to the Maharashtra Cotton Cor-
poration that amount of funds which they
are asking for.

We would have been glad if we could
give that amount. But the overall credit

. squeeze being there, it is not only that we

could not give any money to the Maha-
rashtra Cotton Corporation but even the
Cotton Corporation of India is getting very
little fund. So this is one aspect of the
victure which should be seen in the over-
all national context of credit squeeze policy

-and high inflationary sijtuation.
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. The other aspect that I would humbly
submit for the consideration of hon. Mem-
bers is that the remunerative price has been
determined by the Agricultural Prices Com-
mission. They have gone into the cost of
production. They have gone into othe:
conditions.  All the experts have gone in-
to it and the price which has been sugges-

vwd by the APC. is remunerative
price . .

AN HON MEMBER : The price is
out-dated.

PROF. D. P. CHATTOPADHYAYA :
There are two or three views in the matter.
As you know, it is an exmert committee.
K is a Governmcnt appointed committee.
Sir, we in the Government are naturally
expected to give serious consideration to
the conclusions arrived at by the A.P.C.

SHRI RANBIR SINGH : Having no re-
presentation of agriculturists.

PROF. D. P. CHATTOPADHYAYA
I would not like to comment on that.
Some agriculturists are there. But the point
is that the price level now ruling in tte
market is higher than the price recommend-
ed by the A.P.C.

AN HON. MEMBER : That is no satis-
faction.

PROF. D. P. CHATTOPADHYAYA :
But it is a fact. The fact being what it is,
as also because of the fact of credit squeeze
policy and of high inflation, we are of the
opinion that a little bit of fall in the price
for the time being should not lead us to
believe that rushing up of too much of
fund in this sector wil help the growers,
because the growers will sell one particular
ccmmodity, but if there is inflation, they
huve to purchase all other commodities at
high prices . . .

(Interruptions)
T Wy qww EE 72 F FHA WK
FOA Y FAA A F1E waw @ oA ?

PROF. D. P. CHATTOPADHYAYA
! say, Sir, that sometimes we are placed in
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a situation where our option is not bet-
ween hard and soft, but the option is
between hard and harder. We have been
ptaced in a very hard situation. But if we
spend a lot of money in a sector like this,
then also the situation will be harder for
all of us. You would remember, Sir, that
on the floor of this very House, several
Mcmbers complained about high prices of
cotton textiles. So the interest of the con-
sumers, the interest of poor consumers, who

use cofton, has also to be pre-
served (Interruptions)y It is
for mass consumption.  So that

fact also should be borne in mind. Also,
the export price is to be borne in mind.
Our cotton price is now the highest in the
world. I repeat, Sir, that our cotton price
is the highest in the world, and our textile
price is the highest in the world, and, there-
fore, we have lost heavily and verv quickly
our textile market. Instead of Rs. 250
crores in the last year, perhaps we are not
getting Rs. -200 crores this year. These
alco are hard facts. And the hon. Mem-
bers must kindly bear all these facts in mind.

Tyagiji raised one very pertinent ques-
tion.

Y 1 Foag woaved - ey Swerser faew
# Fwe GFfer &1 few o 7@ fFn
g 99 gg faeew w1 T fem @ faw
WT 9 FeA 9% & AR fm e )
et frwar &, ST femfaw fF ga1e
a1 2, g v dfsw

PROF. D. P. CHATTOPADHYAYA :
This precisely is the question which Tyagiji
alen raised and T was about to reply. 1.
would ask the hon. Members to wait for
sgme time. | entirely agree that between
the mills’ price and growers’ price there
is some unreasonable gap. It is a very
valid point, and because of transport, be-
cause of processing, because of storing,
there are intermediaries who are charging
‘an amount which®is not warranted by their
costs. So, Sir, the Government is seized
of this problem and is trying to evolve a
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formula regarding this gap, realizing the |
relationship between the grower level price l
and the mills’ price. The Maharashtra
Cotton Corporation has itself gone into the
matter and we ourselves are also looking
into it.

It is not that we are unaware of the
problem. We are looking into it. As 1
said earlier, sometimes we are placed in a
sitnation when the option is between hard
and harder.

SHRI N. G. GORAY (Mabharashtra)
Sir, I really had asked for a fulldress de-
bate on this because 1 had thought that the
question was really a very comprehensive
one as it concerns the farmers not only
in one State but in so many States. As
cotton happens to be a cash crop, if the
farmers do not get remunerative prices.
then it is quite possible that they will be
in great difficulty. Sir, T would like to know
from the Minister one or two points. This
year the crop has been very good. It is
about 65 lakhs of bales. Does the Govern-
ment feel that this is only a freak crop or
do thev think that because of our advance
in agricultural research, cotton is likely to
be produced at this level? 1 am asking
this question because if we are thinking
that we shall have a good crop almost of
this size every year, then we shall have tu
think in other terms about the prices to
be offered to the farmer, because he will
have a bumper crop almost every year.

The bther point is that while talking
about the Agricultural Prices Commission,
it has been said again and again that the
iucreased prices of inputs have been taken
into consideration. 1 would like him to
be very explicit and to tell us whether hz
has taken into account that the prices of
fertilizers have increased by nearly 100 per
cent. So far as the prices of tractors are

[RAJYA SABHA|

! taken

concerned, I am told on very reliable autho-
rity that the price of a tractor has gone up |
to 50,000 rupees instead of 30,000 o1 !
35,000 rupees. It has gone up because of
decontrol.  The dealers can dictate any
price and the farmer has to pay through
his nose. So, while fixing the prices of .
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commodities like cotton and sugarcane, has
the Agricultural Prices Commission reallv
into consideration the phenomenatl
rise in the prices of inputs like fertilizers

and tractors?

The third thing is whether they really
want to have an agency like that which
has been evolved by the State Government
of Maharashtra, that is, a Monopoly
Cotton Purchasing Agency. That agency
has started this year because of the
fact that they had to give it up last year
as the prices went on spiralling and the

farmers were not ready to sell it to the
authorities. Now the prices are tumbling
down and the Maharashtra Government

has said that they do not know how much
lower the prices will go down within the
next two or three months. Therefore, they
have arrived at a certain formula and they
have agreed to pay a sort of guaranteed
price to the farmer. The difficulty is that
even when the Government of Maharash-
tra is ready to offer a.guaranteed price to
the farmers, they cannot go ahead with the
scheme because there is a credit squeeze
and they have not got the money. Whiie
they are asking for nearly 100 crores of
rupees, the bank is not ready to offer them
more than 25 crores of rupees. The result
is that the farmers will be completely
thrown at the mercy of the traders. Now,
the trader is not lifting the cotton even at
this Tower price. The result is, as Mr.
Patil said, that cotton is lying there with-
out any buyers. This is a first-rate crisis
which they are facing today and once the
trader knows that he has no other alterna-
tive, then I do not know what. will be the
bottom price of cotton. And if they wait
indefinitely, there is no other alternative
machinery, the Cotton Corporation is not
coming into the nicture, the Maharashtra
Government’s monovooly cotton purchasing
agency also is not coming into the picture,
and the trader is also not coming into the
picture. Then what happens to the pea-
sant? He has produced the cotton and he
is waiting there because he wants some
money for the expenditure on inputs that
he has already incurred. And he finds that
there is no buyer. This is the difficulty
that the Government has to face. There-
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fore, I would like to urge upon the Go-
vernment to come to some conclusion imme- '
diately. If you want that he entire thing
should be left to the sweet mercy of the
traders, all right, then, do not talk about
this monopoly cotton purchase and produc-
ticn because this is not going to hap-
pen. If you really want that this sort of |
an agency should be developed, then see to
1t that it is developed. Otherwise, this sort
of indecision between the Commerce Mi-
nistry and the KReserve Bank will no help.
1 know that Mr. Chattopadhayaya will be
velry much corect if he says, “I have no-
thing to do with the credit squeeze.
It is the Finance Ministry.” So, it is for the
Finance Ministry, the Commerce Ministry
and the Agriculture Ministry to sit to-
gether and see to it that a very large sector
of our farmers who are producing one of
the vital necessities of life are not affected
I do not know what is going to happen tc
the 800 miilion square yards that have been
targeted for producing coarse cloth. How
will it corhe »f there is no cotton with the
mills?

AN HON. MEMBFR
port cotton. ~

¢ They will im

SHRI N. G. GORAY : That will be a
self destroying step. 1 would, therefore

argue or rather plead with the Go-
vernment that they must be very
quick in evolving a formula other-

wise, the cotton will get wasted and there
will be a lot of discontent so much so,
pethaps, the pcasant will not grow any
cotton at all next year. And there may
be a cotton famine in this country which
will be a real calamity indeed. Therefore,
I would like to know what the Govern-
ment is thinking on this very grave issue.

PROF. D. P. CHATTOPADHYAYA :
Sir, I have already very briefly indicatsd
the Government’s thinking in the matter.

SHRI ¥ G. GORAY : How do you zet
out of it ?

PROF. D. P. CHATTOPADHYAYA
1 will refer to those specific questions |
which he has raised. It is true that we

-
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have a very good cotton crop this year.
It is, perhaps, largely because of the tact
that last year, the farmers got a good
plice, an all-time good price and also becau-
se our textiles {ctched an all-time good price
«nd good expoits. That is, perhaps, the
main 1eason why they have gone in 1n
a big way for nroduction of cotton. Sir,
the hon. Member has raised this question.
This thing happened year before last in
jute also. They got a very good price
year before last, and, therefore, last vear,
they produced in a very big way. But,
Sir, now a new situation has developed
which, neither we thought of nor anybody
in the  Opposition thought of. And, Sir,
both in the Cottun Corporation and 1n the
Jute Corporation, m anticipation of a4 byg
crop and in pursuance of our own policy
of increasing the area of operation, we
have set up more purchasing centres and
tecruited more people and trained more
people for purchases. And because of the
dcvelopment of an unanticipated situation
like the highly inflationary situation, credit
squeeze has come. Sir, it is not that we
do not like to heln the growets in the
cash crops field We wanted to do it and,
therefore, we <et up the purchasing centres.
And the credit squeeze has come. And
because of the unprecedented and unanti-
cipated inflationary situation, we have been
put into a very tight position. But even
then I will submit, Sir, although the APC
price—average price for cotton—has been
fixed for this vear at Rs. 192 and parti-
cularly referring to the Laxmi variety. the
average ruling ~rice is Rs. 300. And, Sir,
it is not our policy to leave everything io
the market forces. But I am just stating
a fact. Even the market forces are ensur-
ing the price at the level of Rs. 300 while
the A.P.C. price is Rs. 192 per quintal.

SHRI MUILKA GOVINDA RFDDY
(Karnataka) The procurement price is
not more than Rs 250 «in Karnataka.

PROF. D. P, CHATTOPADHYAYA
[ am giving the official figures and I stand
by them. There are two or three other
crops where even this difference is not
there and even so, because of the shortage
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of funds we cannot do anything. We have
received both ministerial representations
and people’s representations; M.P.s. have
met me. They were very persuasive in
their argument for the necessity of ex-
tending more credit to the CCI and also
to the Maharashtra Cotton Corporatiow.
We are trying to persuade the Reserve
Rank and the Finance Ministry also, but
I must submit that they have their own
difficulties, their own priorities. And pri-
orities are drastically and suddenly changed.
Yon know what has happened to our plan-
ning also. So, taking all these things into
account, T would submit that we are’ taking
every possible step in consultation with the
Finance and Agriculture Ministries to do
the best we can but, Sir, I repeat, the
situation is very hard.

I would say one woid more, about im-
port of cotton. Cotton production is some
65 lakhs or something like that. As I
have said, because of the high prices of
our cotton, our export has suffered very
stifly. The import we talk of s
only of one or two lakh bales. Juct
in comparison with our total production,
it is very insignificant and that too, not
long staple but medium staple, the staple
which we need for producing textiles ex-
clusively for export purposes. That cotton
when we import we will take every possi-
ble care and we assure it will be only for
export purposes, so that we can exvort it,
and that will not hamper our operations
or our planning for purchase of cotton so
far as indigenous cotton is concerned. But
unless we retain our export market at com-
petitive prices, once we lose it we lose it
for good. Therefore, our cotton purchase
policy should not frighten any of us. It
does not damage the cause of the growers
in any way.

SHRI S. G. SARDESAI (Maharashtra) :
The previous speakers pointed out how the
actual operations of the CCI this year
have been harming the various sections of
the cotton growers and pointed attention
has been drawn to the fact that it is neces-
sary for the Government to intervene im-
mediately and effectively if the effects of

[RAJYA SABHA]
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this drastic fall in prices are not to be
seen in the reduction of cotton production
next year. That was the point which so
many others have made. I would like to
go a step further. In face, a comparatively
more basic aspect of the question is there
because that arises from the replies given
by the hon. Minister himself, The hon.
Miaister, twice, thrice or four times rep-
lied repeatedly that the problem this year
is due to lack of financial resources to
purchase, credit squeeze and two or three
other things which he has pointed out in

his own way. The whole system of
cetton prices and cotion  production
is such that if this year there is

an enhanced production, that is because
last year they got higher prices; and be-
cause they got higher prices they produced
more cotton this year and, therefore, this
year there is a fall in prices, That is the
logic of the whole situation. This point
also was made. The third thing which
the hon. Minister pointed out and the othe:
Minister also said in the morning puts be-
fore us a.sort of contradiction in the
interest of the cotton grower and the tex-
tile consumer. h

The thesis which is placed before us
is—I am using the word ‘thesis’—that
cither the cotton grower or the consumer
has to suffer. I1f you want to bring cloth
within the reach of the common man, how
can it be done without reducing the price
which is paid to the cotton grower, I
want to deal with this question. This
question has again and azain been raised
and it has also been raised today by the
hon. Minister and the Government itself.

The first thing that the Government has
to see—n fact the hon. Minister, Mr.
Chattopadhyaya knows all about it but he
wants to emphasise it—that the whole ques-
tion of credit squeeze and these things
are a developmert only of last year or
of a couple of years, it is not such a long
range question but the question is whether
cotton prices rise or fall, in either case
it is the cotton speculator and the cotton
millowners who make the profit.  This is
as ancient as the modern textile industiy
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of India  Nothmmg new Go back rnight
to 1853 when our textile industry started
Year after year, whether 1t 1s the rising
prices or Ioweiing prices i erther case
it 15 the tiader the speculitor and the
mullowner who have made the profit In
both the cases, T repeat, whether the piices
have risen or the prices have fallen, 1t 18
the actual cotton grower and the consumer
who has suffered The ultimate result 1s
the econo qucs of this industry which all of
us know and that 1s the rcal cause So
the que,tion 1s not of this year alone Our
friends have nghtly demanded  higher
prices but T will pose the questton m a
different fashion It 1s not just a question
of demanding higher or lower prices The
real problem 1s to deal drastically with
the speculators Both the giower and the
cotsumer at least posc the problem in that
fashion and that problem does not relate
to this year or last year, 1t 1s a continuous
problem which has been still further ac-
centuated by the nflationary foces That
1s why I want to go beyond this

In this connection, I <hould like to place
certamn things before the> House because
I have been more directly connected with
the cotton textile industry, with the Cot
ton Corporation of India, with the public
undertakings and other things  Mr Chat
topadhyaye hnows all about 1t, he must
have been dealing with these things So
far as the Cotton Corporation of India 1s
concerned, 1t will be a matter of revelation
to the hon Members and to the public
outside that m the Articles of Assocration
of Cotton Corporation of India which lays
down something like 40 or 50 objectives,
the words ‘stabilisation’ or ‘remunerative
prices for the grower' just do not occur
Such words do not occur anywhere mn the
Articles of Assoctation Will you beheve
me? Here 15 the Cotton Corporation of
India started by the Government of India
‘T'me and again we are told, even the
Cotton Corporation iself hzs made a
statement that theirr noble purpose s to
stabilise prices, that their noble purpose
s to give remunerative prices to the gro-
wer but these words are just not there So,
what 13 the use of the Cotton Corporation
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of Ina? 1t 1s just a simple jomt stouk
company for the purpose of purchismg
md sellirg cotton with government mouney
ihat 15 just the purpose of the Cotlon
Coiporation 01 India 1 do not biume
them 1n this respect. What are they to do *
When we ash them if 1t 1s not necessary
to ncorporate these words in the Aiticles,
they say that they are helpless, these things
are just not there  Poor fellows what ¢in
they do? I pity them also but I wint to
understand thit position  All that they
can do 1s that when prices begin to come
down and collapse, when a substantial
price fall has taken place and when these
speculators have gammed by that price fall,
almost at the cnd of the process they ome
forward and purchase cotton This 1s all
that they have done last year and when
the prices nise too high they stop purchas-
ng so that piices do not rise sull further
1s this not a direct aid to the speculators
and millowners ? What else 1s 1t > 1t has
now been proved that what actually happens
is that when prices fall to such an extent
and they purchase without havirg any ciTect
on the market, ultimately the mullowner
guns Have vou gone mnto the qu stion
of the price which he pays to the Cotion
Corporation of India and the price at
which he sells his cloth? Normally offi
cially, formally or mformally such ficures
just do not exist These figmes do not
exist at all I will put a question further
You say credit squeeze this year bit the
Cotton Corporation has never purchised
more than 5 to 7 per cent of the total
cotton production in India How on carth
c¢an they help 1t Theirr resources and
finances do not enable them to puichaise
even five per cent of the total production
Are you gomn¢ to stabilise price ard give
a remuneratne price ? Baist lly  and
theoretically it 1s absurd and 1t ju.t carnot
be done. My pomt, therefore, 15 let the
Government be frank and honest and say
this 18 a vast problem  Then they can
see precisely what should be done My
complaint 1s not about just what 1s betwne
done this year We must set up an inst1
tution which intervenes in the cotton trade
sufficiently It 1s a long.range pioblem 1
am not just talhing of this year It should
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have the resources and the constitutional
«utholity to wotk out a remunerative price
and pay 1t to the producer. Otherwise, the
pedsant will not get a remunerative price.
The consumer will pay a high price and
the speculators and the millowners will
tale the 10ost as they have done up till
[1{82%Y !

MR DEPUTY CHAIRMAN : Now, you
will have to wind up.

SHRI S. G. SARDESAI (Maharashtra) :
At any 1ate, so far as cotton 1> concerned,
it i< not even their claim that they go into
the cost of production. Why do you say
these hinds of things ? It 15 not a question
of what price was prevalent the previous
vear and some sort of adjustment this year
without going into the cost of production.
If you want a decisive proof that they do
not go into the cost of production, it lies in
this that the floor price which they fix year
after year is always very much lower than
the prices which ruled even when the cot- |
ton price collapsed. 1 want to understandl
what sort of cost of production is this,
which does not become operative even in
the worst year for cotton 1 can under-
stand it if the Agricultural Prices Com-
missions price 1s higher, but even when
the cotton prices collapse, the APC’s Price ]
s much lower than the collapse-price.  Are |
we going to be told that when piices col-
lapse the agriculturists do not suffer 7 These
are the realities, (Time bell rings). [ .m
finishing |
of the powmnts made. My only point is
this. -Let the Government give us an as-
surance that the entire constitution and'
jesources of the Cotton Corporation and |
the question of calculating the cost of pro- &
duction will be actually gone into. It
should not be in this haphazard fashion.
Somehow or other we may pass this yeai,
but at feast such a thing has not taken
place 1n the last five o1 «ix years.

{

PROF D P. CHATTOPADHYAYA :
The main point which Mr. Sardesai has |
made out [ have already referted to in
connection with Mr Tyagi's point, namely,
the unrcasonable difference between the |

[RAJYA SABHA]
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do not want to repeat any1
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groweis’ price and the mills’ price accoun-
ted for by the operations of the speculators,
traders and middle-men. It should be
minimised and, if possible, eliminated. The
whole idea of establishing the Cotton Cor-
poration of India or supporting the Maha-
rashtra Government’s monopoly cotton
purchase scheme is just to bear out the
point he has made.

SHRI S. G. SARDESAI: No, no. Tt is
not in the articles of association.

PROF. D. P. CHATTOPADHYAYA :
I am coming to that. There are many
articles, aims and objects. 1f you put them
together and look 1nto the history and
practice of the last three yeais you will
find that the Cotton Corporation of India
was established precisely to see that cotton
price does not crash. 1t was crashing in
1971-72 and immediately after that. . .

SHRI S G. SARDESAI: That is not

PROF. D. P. CHATTOPADHYAYA :
[ may tell you it was 1n 1971-72, in the
wahe of the Inde-Pak war, when the cotton
price was falling, particufarly in Punjab
and Rajasthan, the Coiporation was form-
ed ¥ you look into ity formatton history
you will find that the motination s to help
the farmei. And thcy did not sell neces-
sarily at marhet prices  They do not work
as an otdmary trading organisation  They
have sold their collon sometimes below
the maiket price. 1n order to stabiiise the
maitket price. So, it i not that simple |
do not hnow just at the moment 1l the
words ‘remunerative price’ or ‘stability’ are
there o1 not 1n the Ariicles of Assoctation
The steps taken m the last three years
will bear out the fact that they have been
working as a sort of ieally public under-
takings selling cotton  This 15 one thing.
Even today they ate making purchases
of long staple cotton in Andhra Pradesh,
in Tamil Nadu and 1n some other areas
where the price did pose really a serious
problem  We naturally agree with the ob-
jective that the Cotton Corporation of
India snould set befure atself  But because
of the credit squeeze we cannot do what
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we Dhke But 1 would submut one pomt
also-—we ate all  tor hedping  the poor
cotton growers or even the muddle level
cotton growers and unwittingly we should
not patronise o1 back the very big growers
of cotton who have got very good piices
and we should not intentionally support

their high price  That will be a very bad
cause indeed.

SHR! BABUBHAI M CHINAI (Maha-
tashira) 1 have a {ew questions to ash
Fist ot all the estimates of cotton ciop
and for that matter. any agricultunal crop
mcluding food seems to go wide off the
mark from the actual position Why 1s it
so ? For instance, in regard to cotton he
was thinkmg in terms of 55 lakhs of bales
and now we awe having ncarly 635 lakhs
of bales  Every year we ate going wiong
on our estimates. The Government must |
have 2 machmery by which we must get
the correct estimate so that we may be able
to plan our requuements *in

advance

Secondly. | would like to hnow . If the |
prices of cotlon have fallen sllbstantiully,§
what is the policy of the Cotton Coipora- |
tion of India 1n giving price support ? When l
will 1t stait buying” What v the fund
it the disposal of the Coiporation ? Wel
are told all the while by the hon Minister |
that the ciredit saueeze being there, the
money supply bemng very meagre at their
dispo-al, thev have not been able to help
the growers to a great extent but only to
some extent | want to know who is going
to support the cause of the cotton growers.
The muli-owners can come and meet the
Finance Minister and the Commerce Minis-
ter and put their case before them. The
cotton growers cannot afford to come from
their districts to Delhi and put across their
case before the Finance Minister or the
Commerce Minister, with the tesult what
<ome of the MPs who are in touch with ’
thern have to take up this matter with the ‘
hon. Ministers. 1 do not want to say that
100 much money should be given to them
But due credit should be given to stabilisc
the prices to the Cotton Corporation of[
India, and the hon Commerce Minister
must use with the

his influence hon.
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Fmance Minister for that. Only Rs. 10

ciores. 1t does not cover even one dis-
trict of any State, let me tell you frankly.
Theretore, some way should be found.

Also. now that a distinguished trade
unton feader, Mr. G. Ramanujam, has be-
come the Chanman of the Corporation, I
would lihe to know who are his non-offi-
cial and official advisers  After all, the
Cotton Corporation has to be run with
some advisers with the Chairman. Aad X
would like to know if the Government
has decided upon who they are

Then, Sir, what would be the relation-
ship between the cotton prices and the
textile prices and the profits of the textile
industiv and the bonus payable by the tex-
tile industry to workers ?

Why I am asking is this. He said in his
reply that he wants to look ufter the con-
sumer’s interest and very rightly so. I have
nothing to say against it  But the Calling
Attention mentioned about labour also.
Now, if more cotton prices are going to be
given, also textile prices are to be given
more ; with mflation increasing and with
the cost going up, it will affect the labour.

Another point that 1 want to know is
whether the fall in cotton price has not yet
industry and the bonus payable by the tex-
tiles ; if so, how it is reflected ”

Finally, Sit, everybody knows Gujarat
is the last to give its cotton ciop. It comes
after February Therefore, I hope the
Government has taken care of the Gujarat
crop. May | know whether the Govern-
ment will Keep cushion for the Gujarat
cotton growers? I shall be grateful if the
hon'ble Minister enlightens me on these
points.

PROF D. P. CHATTOPADHYAYA :
Sir, most of the points raised by Mr.
Babubhai Chinai have been answered by
him. TFoir example, he ashed about the
funds with the Cotton Corporation And
he has already answered that saying that
they have Rs. 10 crores. He has also said
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that Rs 10 crores 1s not enough for puis-
chase purposes even for one distiict So
he knows the problem very much

SHRI D D PURI (Haiyana) Wimnd up
the whole thing then Why hold out false
hopes 7 Wind up the whole thing

=t Iqew afem IR A feRw W@
FpET 1 A SEErdE & Ao §er
afw | 77 wwEEE At af g e
g AR gF AT A & fNu FTe
FT WEFT FF AG SOOT |

PROF D P CHATTOPADHYAYA
Sir, we have already sard and said rather
m detail that we have a plan to purchase

more cotton Therefore, we set up moie
We 1ecruited more people, train-

centres
ed more people And now what has hap-
pened ? Every day the Plan targets aie

changed providing for importing food That
upsets our plan  So in the face of this
difficult situation if we advance the logic
of despair 1n this thing 1t may be good but
not good for the public itself

Mr Chinar ashed whether we can set
apart more funds for purchase operations
Sir, 1 have already <aia that our objective
1s to streng.hen the public sector or the

co-operative sector puichasing institufions | and medmm peasants got it? 1
and tate nfre credit from private trade | think so
channcls Cne of our objectives would be to |

make more money available for the Cotton
Corporations Jnd less to the traditional
trade channels
can be done and we are engaged m an
exercise with the concerned Mimistries We
have the advice of the people formally o1

[RAJYA SABHA]
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mosphere of papic and depression which 1s
not warranted by the real situation The
Government will very strongly oppose any
idea of cut bach mm the productton which
1s not justified at this stage But other
suggestions are suggestions which we will
look into

SHRI NIREN GHOSH (West Bengal)
Sir, T would like to know whether the ap
pomtment, because he 1s even now General
Secretary of the INTUC 1s a political ap
pomtment because he 1 even now General
Secretary of the INTUC ? [ would lie to
know whether 1t 1s not a ract that between
1961 and 1971 mn a decade, r w cotton
prices have doubled ? Mr Chattopadhyaya
took over in February, 1973 Belweer Feb-
ruary 1973 and August 31, 1973, the whole
sale price index rose bv 202 pomts In one
decades, cotion prices doubled and during
one year of hus tenure, they agamn doubled
It 1s something fantastic He did not spell
out the figures” 1 hive spelled out the
figures

PROF D P CHATTOPADHYAYA |
have mentioned

SHRI NIREN GHOSH {he index rcach-
ed 408 on August 31, 1974, a 11se of 202
pomts simnce February 1973  Tn whom has
th's f~ntast'c profit gone ? Have the poot
do not
The speculators, the big sharks
and the landlords have 2ot it Your Mins
try has benefited them 1 make that charge

He said there 15 deaith of funde ¥ stand
for complete monopoly nurchase of cotton
at a remuneratnne nrice which should be
gone into and fixed by a commission 1n

wformally i ludmg the advice of know ] which trade unions and kisan orgamsattons
ledgeable people ke Mr Babubhar Chm | @re represented so that the moor and mc

I must sav, Sir. that the Cotton Textile
Corporation has made profit and if they
reduce profit and s a result the price 15
reduced heavens would not fall over the
cotton mills [hey should agree with that
Instead of thit they are raising a hue and

cry and making much noise which has no ton, cotton textile

substance Sir, the Government 1s very

drum peasants are not cheated Now, i 1t
a fact or not that between 1960-1971
cotton mills exnorted a total of Rs 695
crores worth of cotiton textiles, but during
the same 12 years, the Government spent
a total of Rs 1,383 ciores 1n foreign ex-
change on account of imvoits of raw cot-
machmety, chemicals
and dyes for this industry ? The so-called

much aganst this sott of creating an at- | cotton textile export amounts to a net loss
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of Rs 688 crores 1n foreign exchange There { to submut that we do not mmport cotton

18 no gain, 1t 15 a net loss of foreign ex- | In a big way, as 15 suggested here We have

change Why have you spent these vast I not imported any cotton this year We are

sums of foreign exchange, vast sums of | thimking of importing

our money ? Why 1s not money available ?

Why does this credit squeeze come m?

Is 1t not a fact that the raw cotton that s

mmported 1s not meant for export? The

textiles that are made out of 1t are super- PROF D P CHATTOPADHYAYA

fine varieties made for the upper stiatn Certamly, but not just now Our cotton

I have every doubt if any exports 1s made | port 1s due to historical reasons

from the two lakh bales of so-called me-

dium staple cotton  You export only from SHRI NIREMN GHOSH You give the

the Indian raw cotton  Why are vyou figures for 1971

wasting money on impoiting (wo lakh| MR DEPUTY CHAIRMAN Wat 4

bales of medium stiple cotton? Thus

money can be utiised Then Goveinment mirute

subsidy to the cotton milis during theSC| PROF D P CHATTOPADHYAYA

years exceeded Rs 416 crores  So the net ' “Ir, he doss rot believe 1n waiting  We

loss of foreign exchange 1s more than Rs | have not mmpott.d any cotton at all This

600 crores and Government subsidy 5, Year we are proposing to mmport very hitle

more than Rs 400 ciores quantity of cotton for export purposes

SHRI NIRCN GHOSH Why ?

SHRI NIREN GHOSH Can you give
figures for the last ten years so that we
can find out the average ?

and medium peasants should not be allow-; PROF D P CHATTOPADHYAYA
ed to sell o distress  You have to provude | [ say with all the responsibility on the floor
for them At the time of dwstress sale you of this House tnat it will be used for ex-
must make the total purchase In other poit purposes Home market price 15 50
words, you should see to 1t that distress | bigh and our ¢0ds are not competitive mn
sales are taken ovil completely and fully that condition ind therefore export aspect
purchased by the Cotton Corporation of ! has to be tahen nto account because of the
India So there 1s no lack of funds Your | good piice
entire policy 15 monopol oriented and ~
Kulak orented Thd 1s ythc reason for SHRI NIREN GHOSH  Coming to my
this This steep fall has not been to the pownt
extent that 1t will hurt Kulaks I differ <1 PROF D P CHATTOPADHYAYA I
this 1 want to ask  Would you stop sub- | im rememberine your point I am not an
sidy to the cotton texti’e export and would old man to forget 1t One by one T will
you stop importing of cotton any more? gnswer Since our textile goods have been
For export, you use only Indian cotton fetching good price we have dispensed
and not imported cotton Your entire | with cash assistance Cash assistance 1s not
policy 1s anti-Indian, monopoly oriented and | fiom Government fund This 1dea should
Kulak oriented  Ordinary peasants and | pe forgotten It 15 manly from mdustries
lower and medium growers are fleeced | ynd partly from the market development
You have to change your entire policy fund Fien thit 15 bemgz reduced to make
the industry stand on its own legs T would
PROF D P CHATTOPADHYAYA 'Iike to make 1t very clear that we do not
Sir, cotton price has increased i the last ke to give cash assistance
few years considerably If we take 1961- ’ 6 P M
62 as the base year then the rise between
then and 1972-73 has been 277 per cent | Because of the inflationary situation
So, higher price has gone to the cotton also, the Government has drastically reduc
growers No doubt about it I would like ed the cash assistance Independent of thot,

|
Then you plead there 1s no money Poor |
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we believe that every industty and indus-
trial exports should stand on their own legs.
Theicfore, we do not encourage cash as-
sistance. Because of the very difficult situa-
tion, as I said earlier, Sir, this year our ex-
ports have come down to 250 and 1t may be
180 o1 190 Something extraordinary has to
be revorted to perhaps this year. Sir, it
1s factually not  cotrect to say that the
Government has spent more foreign ex-
change on the cotton imports, etc com-
pared to the export earmngs. Between
1971-72 and 1973-74 the picture is 15 fol
lows

In 1971-72, we mmported 55 lakh bales
of cotton and the price was Rs. 125 cro-
res. The cotton textile expoits were about
Rs. 152 crores

SHRI NIREN GHOSH
got the figures. . .

PROF. D. P. CHATTOPADHYAYA:
You have more facts and figutes and,
therefore, you will be in better position
to argue. Tn 1972-73. we imported Rs, 80
crores worth of cotton and we exported
10 the extent of Rs. 175 crores. In 1973-74,
we imported 1.5 lakh bales only and our
cotton textile exports were of the order of
Rs. 300 crores So. we have impotted, at
told, during these three years, only about
Rs. 250 crores worth of cotton and that

Sir, 1 bave

too in a gradually decreasing fashion. So |

we imported cotton worth Rs. 250 crores
during the last three years—I repeat that
Rs. 250 crores worth of cotton was impoi-
ted during the last 3 years—and last year
we imported only 1.5 lakh bales and our
exports duting these years mounted to
Rs. 627 crores and it would not be cor-
rect to say, Sir, that we impoited more .

SHRT NIREN GHOSH: Sir, I seek
your protection. Fc¢ has bypassed my
points and T am sorry for that. Two
points T made. One is that the imported
cotton was not used for export and that
was used for making superfine variety of
cloth sold in the internal market. The ex-
port market was fed with the home-
grown cotton Is it a fact or not? Then,
there are imports, machinery, dyes,

[RAJYA SABHA]
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chemicals, import entitlements and all

that. Give me the figures for these things.

PROF. D. P. CHATTOPADHYAYA:
Sir, I have already submitted all 1hese
things. If not now, atleast later T wil
supply him these things. Sir, T bave said
that our policy s to eliminate imports,
and. therefore, last year we have imported
only 15 lakh bales as compared to a
very high figure in the past. We want to
reduce cash assistance and imports and
we have succeeded. But I entirely agree
with him that our policy should be to de-
pend more and more on our own cotton
and teattle machinery and indigenous mate-
rials and we have been followinz that
policy.

MR. DEPUTY CHAIRMAN: Yes, Mr.
Rajnarain,

SHRI NIREN GHOSH: 1 concede
yotr point. But do you concede the
; pomnt of mine abour the loss in foreign
i exchange and subsidy and all that?’

MR DEPUTY CHAIRMAN:

l I have
i already called Mr. Rajnarain.

I

'

SHRI NIREN GHOSH: How can youw
rebut my figures?

MR. DEPUTY CHAIRMAN : Yes, Mr.
Rajnarain,

|

|
Wl TN s, ZHT wAtEA AW

Afm gz W f& gvwT T A1 oEmen &t
THH T g AR T AW X7 g W9 @y
# A 1w q@ & agg ¥ =Avnfe wae
T A gHON W1 wWE Y% § giv A mmer
T oA qar 2 F 0 FE ¥ ux ww
%ﬁ?‘.’%\ﬂ’r{wﬁﬁﬁrﬁw% qTd F &1
@A AEA 2 wfAr e § oag
AR F AT T fE T 9AR ¥ ow
WA gEaF e 3| ¥ swr wmar &
qaIR A 1 areETeE qT g ardy

& AER SmimEl F wfr W wEewfa
gl F, AVEIT AW KT wAqr ¥ g7 riEw
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warrfs w@Ar € 8 FAT o 20 F A
f& wdm wefar w@ weEw ST swoAww
@ vF oz, I § IIHA FOME, A
g o081 w1F w9 T F froger § fawe
E I I G R

Fa ATE A T WA TH A AT GHEH
F@OUE BT F7 AHT F 1 AR a14-
feafs &1 =Twaar zmr 1 & qwAr SmEAT
5 W av 7+ wwer wf qfAdr 2
g s/ et #wR FAETGIED §OoIAw
A A FEE FTOFEA F PO AT AHe
278 wamAr z 7 oz AvEr Fo0m FE
qifed 731 2 AW Smmd & osfen fw
grqt w07 gifaEr wEr & oA fram A
% G &7 AT AT W% AfFT A8
@R F92 &7 BT F1 q@r67 (gr-mfasr
® QA TEA AT AW 3T GAT Gz EAN
# aarf & AT F3AT AT 7 oo oAvww
F 9 WA AF FE ANA AGT TR 7 OTAA
F§ AT fAaifer 4& &t § fomd 5 oo
T9 fr vdFeTET g o ssfeR
e W Fmar ¥ g v & 0 #
fem =t 7 5 owmw oemoafd g 7
z @A §fd faeem &1 g B oooaf-
FHALT AR M7 FIhTAT Srgwd ¥ o
gt 7 7 g W feAw RS dar e
F ag 3y fFTr oS swAT 2, TAE
A v AT | FAF mwArar Wy fAe wuET
v wvr &, faqaras 3ad fradr @0
AMAT 2 & THAT WEAT § F 9w F
F FEA AT F OFET T A PR &
AR Fva7 fRe wEw ¥ a1 A e & 7
"F A ARAA F A FEA TEATE f ol
H2ENTAT TE qEATAG AEEAl F 9™ &
FATF &% & AT FAY AGE F ATH AL AA
g W s @ fFEw avmEms W EA
e F 1 s30T IW ATIETTR 7

~ 2y

gEN AT X ALY GFF BT F@AT AEAT
gL WA AR WM AEW &1 TE A A AT
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frd 127 F aiX i & #3 fr=< 597 I )
Tz A FEA AT FIS AT AT AR 24
T oA A4 FoAg i forr g
1A wEAE T R A AT
TR AR AT W E 1 THAGRTT ®Y
Aet @17 & fFm faee 2 ) 93 g
gt #F Aifr 9o E g oA
THTCRT WY I0% AU § T IR
T E Bwg Tz fedage w6 a3
Al TR AT AT TR A AT
TN qedAr WRW g B ow Awwr
ATAET § 44T {7 #1 59 Ava A T & 1w
F a7 g A7 g & P o i A
F AT w7 AT FEA TTH TR AS
5] e T g AR ST &7 A
FEdT T JINT | A7 A UM AW TR
7 owAr & ¥z fFofR oW oA &
mA FE A TE0 20 TH ORI & qQUAAET
T B W fAm RAEE

242.

¥ A9 F aarad @ETl F oAmE oE
IFTM G FIAT ATEAT P
23;d Oclober, by PTI:

‘The State Agriculture Ministe:. Shii
Bhajan Lal, stated that the cotton prices
in Haryana had fallen sharply, by about
Rs. 100 to Rs. 175 per bale. as the

Cotton Corporation of India did not
enter into the open market .."

Tt Fv ROX FEAT WwEAT 7 froww
TE KT & T JE 179 ZEEw
FHA X T & ZH4 a8 FET A7 fF wern
@Y FIT TRIHITOAS R G &
TFETET 9AT &1 &@W A9 | AT ®Ta
FAEY, 1974 F1 W TH AT BT IRQIY
F AT HC ATEN F FAT AA FE BN
F 99 WY 2 ° TW AR A AFT [l
27 g gmE F % afAer T g
SAfeA ¥ g AHIT AT &5 qUAdEr T@r
&) ®EF &7 27 A A NAT FAAT TR
3 afFT T AW T g AW W AR
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T SATTAN]
g f5 W weger @R gmeifendw W

T serREl e T fgav oav CREE AN

IeqreFt w A F1 wwr zEoiferim
#1 w@d g g F9  Fm ? fE &
gg WA WEAr § oAy #Ted A
#F A S R ag e # @g @g =
I 2, @RY & I gy fawwfes
3qr g, Wl WY GCHIT qgl AR FHL A
O S ¥ N TR fET @ oowd WA 9w
ag WIE WG 2 A A @19 Eeee 3w
3 gra @t fegafas &1 = &80 &5
I LT T AR A W wEE W= Sy
FErr & qra FaqT 5 oafaT st
N ®E gO=AT T 39w s fameaifaer
T faq ¥ frqfaezg ¥ far omar § o
g% W #|r g g ?

Sfiq, T9FT JA@ AT o ¥ fF oAy w@
sfimeat fufex oome & a0 § & 100
%o ¥ SHT 175 To 9 A KA FI FIHF
frr & =% w@ 9F wawr & 7 o
a @erlt w9

“Mr. Lal told ncwsmen here that while
the price of the American quality had
come down from Rs. 500 to Rs. 325
per bale, in the case of desi quality
it had come down from Rs. 375 to Rs.
275 per bale.”

& agm Are Wl St w30 (Time
bell rings) #md, 37T @@ T Sear
TR ETIF O TR

“He said that C.CI. was purchasing
cotton in the open market in the State
for the last two years. In view of the
competition, the local dealers could not
harass the grower who was assured of
a given price. However, C.C.I’s failure
to come into the open market this year
had once again put the grower in an ex-
tremely difficult position as he was not
getting a reasonable price for his pro-
duce.”

AT A s faw feay i T Ao @ g Aeree
FTEE AGY I QI & A & Ag AT AT §
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WY e qTEA F I qg aET @ w6
FamR P owEl St @1 aeew ofy 1 oer faEa
28 Wi A ag fama fea & fadw F ar 2n
2 gfaEm

“Shri Bhajan Lal said that he had a
telephonic talk with the Union Com-
merce Minister, Mr. D. P. Chattopadhyaya
in this regard. But Mr. Chattopadhyaya
told him that the C C.I. could not make
purchases earlier in view of some <nag

in getting finances from the Reserve
Bank.”

§ gg M 9 F O fod ¥ ¥
EEAW W A Y ? 27 @ wEw
FO g W E fod 4w ooaw 3 fau
FIEAE T OAE T W § 7 oW weAw
FHT FT 9 WI & | 9 FT IAT A
o g fear o fd awee g ¥ aga
ArgEer & faurar fF owEr 234 FO° o
W e R ¥ o §9 ¥ g #
g #, @@l 197475 W 5,408 FAT
%o T WY TEAfEAT I W g--23 AT
sarar | A, § AR 0F YRR g
UF A g, SO ol gIEedy ¥ A1
AT | 234 T To A Y ATyt w4y
ATHETT FT @91 92 TAT & 23 AT | AT
F gz e dF g A wifaer 4w &
TS, 3 IO 23, A 70 AT A AT gRe
FT g ERT IEH BT F JWA, AT &
gt ag <k sonr (Interruption) wt s
qgy &r Sl gAY 98 ke WTony | WY
e R 98 9<% WO AR 9g @R
faega it & @ | gwfag ww gfew
FHG =A7 I ANGHT 907 &7 T |

e, # =Y Sgivea off & qe aqw fF

He said, “However, he assured that as
soon as the problem was sorted out, the
C.C.1. would go ahead with the purchasing
operations. The C.CI. purchased over 30
per cent of the total cotton production in
Haryana.”

30 q@e & #o &o mEo ¥ gl
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¥ ik fom ok 70¢cﬁzmw°‘
IE Y HWA TG, AR AR A A
& T P WA g 7 AN ¥ & fe
FTET & U AT e A9 § wfF a3
@A omwe ¥ fram ww W & W AW
FTHR =47 Arfar 490 g T ¥ ) fGgeE
AT BT IF A AT A(fET wI AR
afsr @7 W fraffe @@ wifed o sR
FATEM AT A TS AR T
q 9E @l g, 9 WIEE # i dw #
qA & faq gwrt g AW F A Ao
X i A4 TR W OTEWT A OAF |
I JEF A OAEIC B A FERT WAAT
A9 TF PN TEFAC AT THREWY, T A
9 F W FH AT A quI |

PROF. D. P. CHATTOPADHYAYA:
Sir, Rajnarainji has made out very funda-
mental points but he has not raised any
questions. The first point which be made
out was also mentioned by some other hon.
Members that there should be a reasonable
rclation between the growers level price

and the finished goods level price. ’I‘ha‘r%

is an unexceptionable principle and I have
already agreed that it should be like that.
And we are also trying to do that. T have

aleady said that we have obtained some |

figures from the Maharashtra Cotton Cor-
poration. They have calculated the fgures
as to what the difference is between finish-
ed goods level price and the growers
fevel price, what the intermediaries are.
What the added value is, and what the infla-
tiomn value is, etc. So, we are looking into
these factors. And, in fact, if you look into
our Party’s Resolution of June 1974, they
have specifically mentioned these things. This
1» the fundamental point on which 1 agree
that something should be done about that
and we are looking into it. Sir, I have
already said that the C.C.I. sales are not
made to the traders. The C.C.I. sells only to
the mills And this is also one of the re-
quirements of price stablization. Sir,
also agree that more funds should be made
available And we are for that. And in that
respect also, 1 entirely agree with him. ‘The
more the mersier. And we are trying for
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it. As I said, earlier, under the financial
stramn that we are working, what percen-
tage that we can purchase that depends
upon what amount of funds that we get.
So, in a way, we will bear it in mind.

Sir, Mr. Niren Ghosh made one point
Perhaps, it might be of interest to know
that although we have imported colton
from Sudan and Egypt, but we have abso,
lun that very account, exported annually
more than Rs. 100 crores worth of goods
to those two countries. So, if we do not
fook at that aspect and only look at this
aspect, this aspect might look a bit infla-
Ted ... Mr. Niren Ghosh, why are you
looking at the press? For a change. look
to this side also.

Sir, the second point is that replenish-
ment for dyes and chemicals, etc. is 6.5
"'per cent . . (Interruptions) Please listen.
iy The replenishment for dyes and chemi-
(cals is 6.5 per cent of the AP.O.
value, At Rs. 600 crores, the
Preplem‘shment was only Rs. 39 crores.
!On the basis of exports of Rs. 600
j ciores, only Rs. 39 crores have got rep-
lenished for dyes and chemicals. So, the
| figure is not that big as the hon, Member
| might think.

SHRI NIREN GHOSH: What about

the machinery?

i PROF. D. P CHATTOPADHYAYA:
]We are relying almost entirely on indige-
nous production . ..

(Interruptions)

| SHRI NIREN GHOSH: Sir, T would
like to point out that I gave the figures
which are from the Government sources.

These are not my fictitious figures.
|

| PROF. D P CHATTOPADHYAYA :

l The figures aie correct. But they are
‘quoted out of the context.
Lt wrEe Tag (sforom) R WA wREw

¥ 7z FTT awAr 7 fF 3w & weee fady
| wTE dar gE & v s A wAey & fam
Q =t waEr SRy T FEA FEORVE I9Y
§ faedT @02 =war 2 9g W FWH &



247 Culling Attention

il ciait |
ferare %1 e feem 2 0 gAwr g #
G Ag oA 9T oz R odm ¥ awy

FT IR wET, Aer wEW oI W L,
qF 7 aeaTE A9 & fu Y w8 Sfee e
A T A fmreTe F ww F R &
Fezr w1 zae Hifg g 7 w0 W
g & 3w & Y #fer waiw A7 ¢ 7g
WFe # a F%9 & fMg A, 9 fF
fErame F1 FH & & A€ T T AW
&, g &1 a1 TET g 1 Hew e A Afa©
F oagEr W form 4% o @ 3w oam
& fog ar & a & war g fF oag qw A
A g awr # odifs F feum aw™m
FE@ § 1 TR A AEAE FET 9ERT d U8
it 9T 9rear § 6 faew At @ g
¥ o w9 F FUM ¥ wpT § feeaar
"t #Er ?owdEr S wer B fegenw
F oy FTH ey Ag g ) F owAe
ST ST g 5 gftar & mwee dwEe faw
T ¥ way wfwr wgw fawar & 7 g
& T 7 T & SO gag sqTer HE
farar & ¢ zfm ¥ W TgEE, W
qE Wearex g a1 Fo A, frw qwow
qa SATEl WS fawar & 7 WA gAgEA
HEH 2 @t FUm wgm fawdr g ST
TEIS Ag WEN TEr E ) AT oag wEr g R
T F FEL ST G127 ATAT § A 1100
U ¥ TFC 2000 BqT YT I T &7 2T F747
g 7 @l FY mwg S 5000 WQ 9EH
fawdt 97 97 =@ 3350 fa=wat § ; wHo
Feo G¥o H 5000 ¥WC ¥ 3400 FWC
TF fraae AL § ) Co Fo T FAM 1100
¥ 9T ®T 2650 TF AT TEY | FAEY
TTo147 4450 ¥ 2900 &7 aF fix g
g @ A A T oUW ¥ S 4500 ¥
At 3200 WX fag wWr & 1 amewE S
3650 Fr faway av = g 2500 Fr faw
2 qar gfee s ¥ wEY A foose
7§ 7 W &AWL TA Fma T
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p% L T AMEATE TAAY AT % O & wey
WEEA ¥ g A 1o e o frew
I et C i e i A E I E i 1
T fRat 3 1 uF & AT & owrEr @Y
ar g | g FY naTee <ga FAAr g
gafag & #elt wEiEw & @ @ a qeer
g § fFowmw aga Fgr & fF oW g
qre &9 AET § e &7 AT amA gy
Y 21 % f oo gy 9@ W4T & owere
€ Gz wW g, [ F owwe, R AR
fifg oy az & @t Fww FT GEA AW
gu T T W AFdr |

o1 ZgTm aifzd - 9z AT TAWEA FR
g :

oY T fmg v o, femEm ¥
25 919 % e v @ A, fegeAm &t
S qTIHY a7 qrEeT g FrHar ST SgEr
IE A GEAR 9T AT AET B, I WGE
faam A SwAAT, A TETMTARE qE &0
EmAee 2 a1 fagw 9A &1 2, W=
WE FE E 1 WA T & WA fre oA
FHT FAH FT XAT F GHEGT T4 A
FMT FA gL ¥ Al SHT WL W I
FAT & ) [T W A AR AT ST AR
™ oH fErare fY ) @ A ¥ AR
iz #1 Fwma fiY & o1 SEE s A
& oA gm0 @ Fwa F sl
doar ww ww ft sl o owmET S
SARAT & o1 WO =qrew & g &I A
Garame F9 2N § T AGT G )

91 & Wl wEw A §TE AarT &
=ear g 5 10 w3 § e sgram Am
w9 @iE 57 ¢ 7 A" gEd & fag
fFaY w0 FTeT FTWEA #1 & awg § 7
UTT #T gEA a1 FT A9 U 7S AR
g WY ¥, ¥g AWA &7 & TE A1 98
areargaidl & Ay a= @1 &, gare fag
g & 7 T ART HETAT O SR ¥
HTZAT = |
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MR. DEPUTY CHAIRMAN. He wan-
ied you to print more notes,

PROF. D. P. CHATTOPADHYAYA:
I think, Sir, that credit squeeze and Govern- |
ment’s anti-infiationary  measuies  have
affected not only the agricultural sector
but the white-collar sector also

St oo fag e @ G W@
?

~

PROF D P CHATTOPADHYAYA'"
In some cases, proposed D A. has not been
given. Sometimes, D.A. has been due, but
it has not been given. The impact of anil-
inflationary measures has been perceived
not only in this field, but in other fields |
also !

Wt wEk fag W WE T 200
m“rasqmmmmﬁqsﬁmiraé’r'
aarat a1 @a fafawer 7 ) '

;

PROF. D. P. CHATTOPADHYAYA:|
He asked as to what will be the total
money required if the whole production of
‘Kapas® is purchased Sir, at the current
{evel of prices, it may be nearly 900 cro-
res of rupees Even if we propose to pur-
chase 25 per cent of the production, that),
will need 225 crores of rupees. It will be
very difficult for us because, as I have
already said, we have provided ouly 10
crores of rupees which will not be ade-
quate, as Mr. Babubhai Chinai said, to'
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purchase even the production of one par
ticular district. This is a very dithcult
situation. T have assured that it 1s our en-
deavour to see that the cotton growers,
particularly, the muddle and the poor cot-
ton growers, are not put to unnecessary
hardship. It will be our endeavour to see
that the monev which ordinarnly goes to
the private trade channels is diverted to the
Corporation sector and public sector un
dertakings. But I cannot quantify the
amount of credit which I will get as a
result of my endeavours. Sir, it will be
my effort to do the maximum. I can as-
sure you that T am very much sympathetic
towards the demand of the cotton growers
because if thev do not get a fair pirce,
production may be Iess and that may
affect the industry and export. So, 1t is
in our own national interest that we should
look after the demands of these muddle
cotton growers and the poor cotton zrow-
ers As I said before, the price 1s not that
low as it 1s sought to be made out some-
ttmes. It is sull much above the APC
price level and above the price that was
prevalent last vear So, though we should
be very senously concerned about it, we
should not be alarmed about it.

MR. DEPUTY CHAIRMAN The
House stands adjourned till 11 AM to-
morrow.

The House then adjourned at
thirty minutes past six of the
clock till eleven of the clock on
Friday, the 22nd November,
1974
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